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Date: 23/08/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE AR JI T PASAYAT

HON BLE MR JUSTICE H K. SEMA

For Appellant(s) M. Anil K M shra, Adv.

M. Sanjay R Hegde, Adv.

For Respondent(s) M. S.N. Bhat, Adv.

M. D.P. Chaturvedi, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Argunments concl uded.

Judgnent reserved.
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